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want to know whether the Govern- THE DEPUTY MINISTER IN THE. 
ment is havmg any negotiations with MINISTRY OF IBlUGATION AND 
the Russian Government in pursu- POWER (SHRI SIDDHESHWAR 
ance of that treaty? PRASAD): (a) and (b). The work 

SHRI D. K. BOROOAH: In pur-
suanCe of that as also of the earlier 
co-operation with the Soviet Union, 
we have already entered into large 
scale arrangements with Soviet Union 
for onshore drilling, that is, drilling 
on land in differ,:nt parts :If India. 
Our only collaborator for on-shore 
drillings in our territory is the Soviet 
Union. But, so far as off-shore drll-
Ung is concerned, Soviet Union have 
no expertise in this line and there 
has been no proposal in that regard. 

SHRI B. V. NAIK: The location 
Of the drilling of the Bombay High 
is at a considerable distance from the 
shore and outside, as far as I know, 
the territorial waters of this coun-
try. There is going on in 1he United 
Nations a controversy, called, sea-
bed controversy. Is there any objec-
tion raised by any of the other coun-
tries to our taking up drilling in this 
area called 'Bombay High' !because it 
falls in the high seas? Is there any 
law, international or national, which 
forbids a country 10 that we may take 
appropriate action? 

SHRI D. K. BOROOAH: This is 
a matter which has certainly to be 
considered. But one thint is certain. 
We have grave objection 8lld we will 
oppose tooth and naU any interfe-
rence or any attempt by any foreign 
country to drill in theta areas. 

SHRI S. A. SBAlIIIIl: 
tion must be exp1MJed. 

Thi8 ques-

Completion of GUIfIak PIojeet 

·540. SHRI BIBHUTI IIISHRA: 
Will the Minister of IRRIGATION 
.AND POWER be pleased to state: 

(a) whether Government ha. ftDd 
a deftnite target date to complete 
Gandak Project; aDd 

(,b) if so, the date 10 bed? 

on the Gandak Project fa expected to 
be completed by 1978-'7'7. 
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sim A. P. SBAR1Mt w. were 
:given to UDdel'l!Wad tha, if the. Jlibar 
.aovemment propoaea or recom-
mends, then. this Gandak proiect 
will. be taken up by tile CeDVal 
Oovenbnlllt. So far" we JmQw. 
Sir. the Chief MInUter Of Mar:hu 
already written to the Central Cov-
ernment. If.a)' I know whett. tilt 
'Central Go~ MIl decided to 
take up this project? 

IHRI SIDDHBSBWARPMSA.D: 
'This Is a maUer wbleh .. beaD .l'aiI-
ed earlier in the Ho~ 8Dd has baeD 
repJted to tIegardiq ill-Other il11a-
-Uon put b1 I!IIIrl Blbhlltl Mlsbn and 
the I'laIuIiq lIIiDiAer had said ilaat 
:it is not acceptable. 

MIL SPlIlAKEB: The Ministel' tl 
from Bihar and Members are from 
Bihar. 

SHRI A. P. SHARMA: hi. this 
House we were assured that this Jl'iU 
be taken up provided the Bihar Gov-
ernment agrees and now the Gov-
ernment replies that they have con-
sidered and they have decided not to 
do it . 
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SHRI PRABOl)H CHANDRA: lien, 
of the projects are held ~ because 
of inter-8til~~. I. there any 
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pnIII)OIal wltll 1I1e CeNrru. Govern-
ment to take up theae project. and 
complete them in time rather than 
cause delay which il cauaiD, the 
country 10. to the *UDeof, b~oDII of 
rupees? . 

smu SIDDHESHWAa PRASAD: 
IrrigatiOn is a State I\lbjeet aIl4 these 
J'djeeta have lOt to be executed by 
the State Government. If there Bre 
inter-State ''problema we do try .et-
tie a1'ld BOl't out IUC!h pl'Oblellll. After 
they Bre sorted ou~ when BUCh pro-
jects Bre ready, they bave to be exe· 
cuted by the concerned State Oovern-
mentl. 
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